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Selling of agricultural produces under

one licence through online market

485 SHRI PRABHAT JHA: Will the Minister of AGRICULTURE be pleased

to state:

{a) whether the farmers have the option of selling their produces only at local
Mandi at present, for which separate licence is needed at district level in every State,
if so, the details thereof, and

{b)  whether Central Government has, for changing the present system, given
its approval to online National Agricultural Market under which farmers can do their

business 1n all Mandis of the country with one licence, 1if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA): (a) and (b) Farmers, as
such, have no restriction on choice of market for sale of their produce, however,
the buyer must have an appropriate license from the concerned authority. In order
to minimise transportation costs farmers, however, usually take therr produce for
sale to local aggregators or rural periodical markets or local mandis rather than to
distantly located mandis. In the present system of agri marketing, license is issued
to a trader by an Agriculture Produce Market Committee (APMC) and is valid for
trading in notified area of concerned APMC only.

With a view to integrate the markets and ensure access by [farmers to the online
integrated market, Government has formulated a Central Sector Scheme for “Promotion
of National Agriculture Market (NAM) through Agn-Tech Infrastructure Fund (ATTE)”.
Under the scheme, an appropriate common e-market platform would be deploved in 585
selected regulated wholesale markets in phased manner in States across the country and
Department of Agriculture and Cooperation (DAC) will meet expenses on software and its
customization for the States as well as give grant as one time fixed cost subject to the
celling of ¥ 30.00 lakhs per Mandi for related hardware mcluding equipment/infrastructure.

Decline in agricultural production

486. SHRI SALIM ANSARI: Will the Minister of AGRICULTURE be pleased
to state:

(a) whether it is a fact that India's farm sector shrank for the first time in
five years ending 31 March, 2015;

(b) if so, the details of decline in foodgrains production as on 31 March,
2015; and

TOriginal notice of the question was received in Hindi.
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{c) the reasons for negative growth of agricultural production in the country?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(SHRI MOHANBHAI KALYANIIBHAI KUNDARIYA): (a) to (¢) Except in
2012-13 and 2014-15 when production dechined on account of deficient monsoon
rainfall affecting kharif crops and untimely rains/hailstorms impacting rabi crops, the
output of farm sector, including foodgrains, during the last five years, ie., 2010-11
to 2014-15 has been generally following an increasing trend.

As about 52.4% of total cropped area in the country is still unirrigated, the rainfall
conditions during monsoon season have significant impact on the agricultural production
in the country. During 2014-15, delayed/deficient rainfall during monscon season affected
production of Kharif crops and the untimely rains/hailstorms during February/March
2015 adversely impacted production of rabi crops. As a result, the overall production
of foodgrains in the country declined to 251.12 million tonnes in 2014-15 (3rd advance
estimates) from a record level of 26504 million tonnes in 2013-14.

Fertility of soil in Karnataka

487. SHRI BK. HARIPRASAD: Will the Minister of AGRICULTURE be
pleased to state:

{a)  whether Government has evaluated the fertility of soil/arable land in Kamataka;

{b) if so, the norms adopted for the purpose and the extent of deficiency of
micronutrients noticed in the State, districtwise;

{c) the details of the schemes and projects under implementation to check the
declining fertility of agricultural land and improve the fertility of soil for increasing
agricultural production in Karnataka; and

{d) the success achieved there under during the current year?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
{(SHRI MOHANBHAI KALYANJIBHAI KUNDARIYA): (a) and (b) Government
of Karnataka has evaluated the fertility of soil/arable land across the State during
2009-10 and 2010-11. Soil sampling units were decided on the basis of crop, area
covered by the crop and number of farmers owning the land. Stratified random
sampling methodology was used to collect soil samples, 20% of total villages
representing each district and 20% farmers n each village on the toposequence,
proportion to the farm size, type of the soils and cropping pattern were randomly
selected. The extent of micronutrients deficiency noticed n Karnataka district wise

s given in Statement (See below).

{c) and (d) The following Schemes are implemented to improve fertility of soil
in Karnataka.



